
From,

Rajiv Sharma, HJS,
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Institute of Judicial Training & Research, U.P.,
Vineet Khand, Gomati Nagar,
Lucknow

No. 458 /JR(S)/2014  Dated: Allahabad: December 03, 2014

Subject: Regarding nomination for Refresher Training Programme and 
Ubuntu­Linux   Refresher   Training   Programme   for   Civil 
Judges under 13th Finance Commission Scheme at JTRI, U.P., 
Lucknow.

Sir,

With   reference   to   your   letter   no.  JTRI/RTFC­R­3/2311   dated 

25.11.2014 on the above subject, I am directed to inform you that Court 

has   been   pleased   to   approve   the   proposal   and   nominate   the   officers 

mentioned   at   Lists­'A',   'B'   &   'C'   for   Refresher   Training   Programme   and 

Ubuntu­Linux Refresher  Training Programme for  Civil  Judges  under  13th 

Finance Commission Scheme scheduled from 15.12.2014 to 20.12.2014 & 

08.12.2014 to 13.12.2014 at JTRI, Lucknow 

I am therefore to request you to take necessary steps accordingly. 

              Yours faithfully

Sd/­
   Joint Registrar (Judicial) (Services)

No. 458 (i)/JR(S)/2014 dated: December 03, 2014
Copy forwarded for information and necessary action to:

1. The Principal Secretary (Judicial) & L.R., Govt. of U.P., Lucknow.
2. All   the District  & Sessions Judges  with the request   to kindly  inform the officer 

concerned accordingly and direct them to report at JTRI, Lucknow at 08:00 a.m. on 
the scheduled date, for participation in the aforesaid training. 

3. The O.S.D. (Judicial) (Computer)/ I/c Computer Centre, High Court, Allahabad.  
                                                                      

                        Sd/­                
                     Joint Registrar (Judicial) (Services) 



List­ A
Refresher Training Programme for Civil Judges at JTRI, U.P., Lucknow

(Under 13th Finance Commission Scheme)
Round ­3

Duration: 15.12.2014 to 20.12.2014

Sl. 
No.

Batch I.D. Name of Officer Designation Place of Posting

1. 1999 5981 Sri Ahasan Husain Chief Judicial Magistrate Aligarh
2. 1999 5983 Sri Jaitendra Kumar Chief Judicial Magistrate Mainpuri
3. 1999 5941 Sri Angad Prasad­II Civil Judge (Senior Div.) Rampur
4. 1999 5955 Sri Har Vindra Singh Judge   Small   Causes 

Court
Bulandshahar

5. 1999 5962 Sri Rajesh Kumar­III Civil Judge (Senior Div.) Jyotibaphule Nagar
6. 1999 5964 Sri Harendra Prasad Chief Judicial Magistrate Ghaziabad
7. 2000 6185 Ms. Monica Thakur Chief Judicial Magistrate Ghazipur
8. 2003 6471 Smt. Kalpana­II Judicial Magistrate Etah
9. 2006 1522 Sri Pawan Kumar Rai Civil Judge (J.D.) Chunar­Mirzapur
10. 2006 1535 Dr. Anil Kumar Singh­II Civil Judge (J.D.) Jyotibaphule Nagar
11. 2006 1684 Sri Kailash Kumar Civil Judge (J.D.) Gunnor­Budaun
12. 2006 1740 Sri Abhishek Kumar Chaturvedi Judicial Magistrate Varanasi
13. 2006 1561 Sri Abhishek Kumar Srivastava Civil Judge (J.D.) Jhansi
14. 2006 1562 Sri Raj Kumar Sirohi Judicial Magistrate Meerut
15. 2006 1563 Sri Ritish Sachdeva Civil Judge (J.D.) Tilhar­Shahjahanpur
16. 2006 1685 Smt. Reema Malhotra Addl. Civil Judge (J.D.) Tilhar­Shahjahanpur
17. 2006 1564 Sri Gyan Prakash Tiwari Judicial Magistrate Lucknow
18. 2006 1686 Sri Avanish Kumar Pandey Judicial Magistrate Faizabad
19. 2006 1634 Sri Prabhat Kumar Yadav Judicial Magistrate Jaunpur
20. 2006 1565 Sri Rajesh Kumar Mishra Civil Judge (J.D.) Unnao­Purva
21. 2006 1635 Sri Yogesh Kumar­III Civil Judge (J.D.) Budaun­Sahaswan
22. 2006 1708 Sushri Madhu Dogra Civil Judge (J.D.) Meerut
23. 2006 1566 Smt. Parul Panwar Civil Judge (J.D.) Gautambuddha Nagar
24. 2006 1567 Sri Shrikrishna Chandra Singh Judicial Magistrate Gonda
25. 2006 1722 Sri Sanjay Kumar Singh­III Civil Judge (J.D.) Aligarh­Khair
26. 2006 1637 Sri Anubhava Dwivedi Civil Judge (J.D.) Hamirpur
27. 2006 1568 Sushri Sunita Singh Nagore Judicial Magistrate Agra
28. 2006 1737 Sri Neeraj Kumar Bakshi Civil Judge (J.D.) Azamgarh
29. 2006 1687 Sri Nirbhay Prakash Judicial Magistrate Mau
30. 2006 1753 Sri Saurabh Saxena Civil Judge (J.D.) Kannauj
31. 2006 1638 Smt. Yasmin Akbar Civil Judge (J.D.) Aligarh
32. 2006 1570 Sushri Poornima Pathak Addl. Civil Judge (J.D.) Kanpur Nagar
33. 2006 1639 Smt. Shweta Srivastava Judicial Magistrate Barabanki
34. 2006 1571 Sri Anurag Sharma Civil Judge (J.D.) Bulandshahar
35. 2006 1572 Smt. Noori Ansar Addl. Civil Judge (J.D.) Gonda
36. 2006 1709 Sri Hari Prakash Gupta Civil Judge (J.D.) Fathehabad­Agra
37. 2006 1688 Sri Avanish Kumar Rai Addl. Civil Judge (J.D.) Mirzapur
38. 2006 1573 Sri Mohammad Quamar Addl. Civil Judge (J.D.) Muzaffar Nagar
39. 2006 1574 Sri Gyanendra Tripathi Judicial Magistrate Allahabad
40. 2006 1640 Sri Abhishek Sinha Civil Judge (J.D.) Bareilly
41. 2006 1754 Sri Avinash Kumar Singh Addl. Civil Judge (J.D.) Chhata­Mathura
42. 2006 1689 Sri Alok Kumar Singh Spl. Judil. Magist. (CBI) Ghaziabad
43. 2006 1731 Sri Pradeep Kumar Mishra Civil Judge (J.D.) Auraiya
44. 2006 1576 Sri Neel Kant Mani Tripathi Spl. Judil. Magist. (CBI) Lucknow
45. 2006 1690 Sri Raghubar Singh Civil Judge (J.D.) Lalitpur
46. 2006 1577 Sri Vayu Nandan Mishra Judicial Magistrate Ramabai Nagar
47. 2006 1641 Sri Abhishek Upadhyaya Civil Judge (J.D.) Allahabad
48. 2006 1578 Sushri Ekta Kushwaha Metropolitan Magistrate Kanpur Nagar
49. 2006 1710 Sri Manoj Kumar Misra Civil Judge (J.D.) Mau­ Chitrakoot
50. 2006 1580 Sri Paritosh Shreshta Addl. Civil Judge (J.D.) Kanpur Nagar
51. 2006 1733 Sri Pradeep Kumar Civil Judge (J.D.) Baberu­Banda
52. 2006 1581 Sri Rajnesh Kumar Addl. Civil Judge (J.D.) Chandauli
53. 2006 1582 Sri Amar Singh Addl. Civil Judge (J.D.) Budaun
54. 2006 1691 Sri Sudhkar Dubey Addl. Civil Judge (J.D.) Gonda
55. 2006 1583 Sri Rakesh Kumar­VII Judicial Magistrate Firozabad
56. 2006 1734 Sri Amit Kumar Tiwari Civil Judge (J.D.) Bhognipur­Ramabai 



Nagar
57. 2006 1643 Sri Ashok Kumar Dubey­II Judicial Magistrate Rai Bareli
58. 2006 1584 Smt. Nitya Pandey Judicial Magistrate Shahjahanpur
59. 2006 1585 Sri Nitin Pandey Judicial Magistrate Allahabad
60. 2006 1644 Smt. Rachana Singh Metropolitan Magistrate Kanpur Nagar
61. 2006 1587 Sri Madhur Avasthy Addl. Civil Judge (J.D.) Ramabai Nagar
62. 2006 1645 Ms. Shweta Dixit Civil Judge (J.D.) Nazibabad­Bijnor
63. 2006 1693 Sri Kirti Kunal Civil Judge (J.D.) Kadipur­Sultanpur
64. 2006 1646 Sri Shiv Kumar Tiwari Addl. Civil Judge (J.D.) Mirzapur
65. 2006 1588 Smt. Pushpa Singh Addl. Civil Judge (J.D.) Kanpur Nagar
66. 2006 1723 Sri Subhash Chandra Yadav Civil Judge (J.D.) Rath­Hamirpur
67. 2006 1647 Smt. Shivani Singh Addl. Civil Judge (J.D.) Allahabad
68. 2006 1711 Sri Saurabh Dwivedi  Judicial Magistrate Azamgarh
69. 2006 1648 Sri Alok Kumar Judicial Magistrate Bulandshahar
70. 2006 1694 Sri Arvind Kumar Shukla Judicial Magistrate Kasia­Kushi Nagar
71. 2006 1591 Sri Pradeep Kumar­III Civil Judge (J.D.) Hardoi
72. 2006 1592 Sri Narendra Pal Rana Civil Judge (J.D.) Lucknow
73. 2006 1712 Sushri Archana Tewari Judicial Magistrate Varanasi
74. 2006 1593 Smt. Mitali Govind Rao Judicial Magistrate Muzaffar Nagar
75. 2006 1594 Sri Ram Mani Pathak Addl. Civil Judge (J.D.) Mirzapur
76. 2006 1595 Sri Mayur Jain Civil Judge (J.D.) Bulandshahar
77. 2006 1596 Sri Devashish Civil Judge (J.D.) Faizabad
78. 2006 1695 Sri Manoj Pandey Addl. Civil Judge (J.D.) Varanasi
79. 2006 1649 Sri Kamesh Shukla    Civil Judge (J.D.) Sultanpur
80. 2006 1713 Smt. Ankita Dubey Civil Judge (J.D.) Shikohabad­Firozabad
81. 2006 1597 Sri Satyendra Prakash Pandey Civil Judge (J.D.) Unnao
82. 2006 1598 Smt. Shagun Panwar Judicial Magistrate Meerut
83. 2006 1735 Smt. Poonam Pathak Judicial Magistrate Allahabad
84. 2006 1599 Sri Yogesh Kumar Addl. Civil Judge (J.D.) Meerut
85. 2006 1714 Smt. Geetanjali Garg Civil Judge (J.D.) Ramsanehighat­

Barabanki
86. 2006 1741 Km. Moushmee Madhesiya Judicial Magistrate Sultanpur
87. 2006 1749 Smt. Bushra Adil Rizvi Judicial Magistrate Gautambuddha Nagar
88. 2006 1650 Sri Apoorv Singh Judicial Magistrate Lucknow
89. 2006 1715 Sri Alok Kumar Yadav Civil Judge (J.D.) Saidpur­Ghazipur
90. 2006 1651 Sri Vineet Narain Pandey Civil Judge (J.D.) Banda
91. 2006 1696 Sri Vikas Srivastava Addl. Civil Judge (J.D.) Ambedkar Nagar
92. 2006 1724 Sri Anjani Kumar Singh Addl. Civil Judge (J.D.) Etah
93. 2006 1736 Sri Manoj Kumar Tiwari Addl. Civil Judge (J.D.) Allahabad
94. 2006 1600 Sri Prashant Kumar Civil Judge (J.D.) Baheri­Bareilly
95. 2006 1716 Sri Ashok Kumar Singh Civil Judge (J.D.) Jalalabad­

Shahjahanpur



List­ B
Refresher Training Programme for Civil Judges at JTRI, U.P., Lucknow

(Under 13th Finance Commission Scheme)
Round ­3

Duration: 15.12.2014 to 20.12.2014

Sl. 
No.

Batch I.D. Name of Officer Designation Place of Posting

1. 2006 1602 Sri Ashok Kumar Srivastava Judicial Magistrate Bareilly
2. 2006 1717 Smt. Mirza Zeenat Addl. Civil Judge (J.D.) Lucknow
3. 2006 1652 Sri Yogesh Dubey Civil Judge (J.D.) Azamgarh
4. 2006 1725 Sri Yajuvendra Vikram Singh Judicial Magistrate Rampur
5. 2006 1603 Sri Piyush Tiwari Civil Judge (J.D.) Saharanpur
6. 2006 1755 Sri Virendra Nath Pandey Civil Judge (J.D.) Jaunpur
7. 2006 1653 Smt. Pragya Singh Addl. Civil Judge (J.D.) Varanasi
8. 2006 1604 Sri Nusrat Khan Judicial Magistrate Aligarh
9. 2006 1654 Sri Lal Babu Yadav Judicial Magistrate Kaushambi
10. 2006 1655 Sri Rajeeva Shukla Civil Judge (J.D.) Charkhari­Mahoba
11. 2006 1656 Sri Chandra Mohan Mishra Metropolitan Magistrate Kanpur Nagar
12. 2006 1761 Sri Surendra Kumar Rai Civil Judge (J.D.) Mahroni­Lalitpur
13. 2006 1718 Sri Ran Vijay Pratap Singh Judicial Magistrate Jhansi
14. 2006 1743 Sri Vidya Bhushan Pandey Judicial Magistrate Saharanpur
15. 2006 1657 Sri Rakesh Kumar Tiwari Judicial Magistrate Kasganj(Kanshi Ram 

N)
16. 2006 1658 Sri Amit Kumar Yadav Addl. Civil Judge (J.D.) Barabanki
17. 2006 1605 Sri Brijesh Kumar Yadav Civil Judge (J.D.) Sonbhadra
18. 2006 1606 Sri Harendra Kumar Ojha Addl. Civil Judge (J.D.) Bahraich
19. 2006 1607 Sri Brijesh Kumar­II Judicial Magistrate Hardoi
20. 2006 1727 Sri Kalparaj Singh Addl. Civil Judge (J.D.) Barabanki
21. 2006 1608 Sri Yogendra Chauhan Civil Judge (J.D.) Mawana­Meerut
22. 2006 1719 Sri Tendra Pal Civil Judge (J.D.) Ghazipur
23. 2006 1659 Sri Nirdosh Kumar Addl. Civil Judge (J.D.) Mainpuri
24. 2006 1609 Smt. Shubhi Gupta Civil Judge (J.D.) Dalmau at Rae Bareli
25. 2006 1697 Smt. Neelima Singh Judicial Magistrate Allahabad
26. 2006 1660 Ms. Chhaya Sharma Addl. Civil Judge (J.D.) Jyotibaphule Nagar
27. 2006 1661 Sri Kamalesh Kumar Maurya Judicial Magistrate Jaunpur
28. 2006 1720 Smt. Jyoti Singh Addl. Civil Judge (J.D.) Mathura
29. 2006 1721 Sri Khushter Danish Addl. Civil Judge (J.D.) Kairana­Muzaffarnagar
30. 2006 1610 Sri Surendra Singh Judicial Magistrate Kannauj
31. 2006 1698 Smt. Tarannum Khan Judicial Magistrate Agra
32. 2006 1611 Sri Om Prakash­VIII Judicial Magistrate Ghaziabad
33. 2006 1662 Smt. Seema Verma Addl. Civil Judge (J.D.) Bulandshahar
34. 2006 1699 Sri Kush Kumar Addl. Civil Judge (J.D.) Gonda
35. 2006 1663 Sri Rajeev Kumar Singh Civil Judge (J.D.) Konch­Jalaun at Orai
36. 2006 1664 Sri Ghanendra Kumar Addl. Civil Judge (J.D.) Aligarh
37. 2006 1700 Smt.. Suneeta Sharma Judicial Magistrate Ramabai Nagar
38. 2006 1742 Sri Yajnesh Chandra Pandey Addl. Civil Judge (J.D.) Varanasi
39. 2006 1665 Sri Raghuvir Singh Rathore Civil Judge (J.D.) Iglas­Aligarh
40. 2006 1612 Ms. Anju Rajpoot Addl. Civil Judge (J.D.) Saharanpur
41. 2006 1701 Sri Rakesh Addl. Civil Judge (J.D.) Firozabad
42. 2006 1744 Smt. Meera Gothalwal Judicial Magistrate Faizabad
43. 2006 1666 Sri Raj Mangal Singh Yadav Addl. Civil Judge (J.D.) Kannauj
44. 2006 1613 Smt. Priti Singh­II Addl. Civil Judge (J.D.) Lucknow
45. 2006 1702 Sri Nand Kumar Judicial Magistrate Mainpuri
46. 2006 1667 Smt. Karuna Singh Judicial Magistrate Saharanpur
47. 2006 1668 Sri Surendra Pratap Yadav Civil Judge (J.D.) Sultanpur
48. 2006 1669 Smt. Seema Singh Metropolitan Magistrate Kanpur Nagar
49. 2006 1614 Sri Rakesh Singh Civil Judge (J.D.) Utraula­ Balrampur
50. 2006 1615 Smt. Chir Kumaritva Addl. Civil Judge (J.D.) Lucknow
51. 2006 1671 Smt. Ritu Nagar Addl. Civil Judge (J.D.) Sitapur
52. 2006 1703 Sri Piyush Siddhartha Addl. Civil Judge (J.D.) Budaun
53. 2006 1616 Sri Sandeep Chaudhary Metropolitan Magistrate Kanpur Nagar
54. 2006 1750 Sri Navneet Kumar Bharti Addl. Civil Judge (J.D.) Jhansi
55. 2006 1672 Sri Rajneesh Mohan Verma Civil Judge (J.D.) Kushi   Nagar   at 



Padrauna
56. 2006 1673 Sri Yash Pal Singh Lodhi Addl. Civil Judge (J.D.) Bhadohi at Gyanpur
57. 2006 1674 Sri Dilip Kumar Sachan Civil Judge (J.D.) Bulandshahar­

Anoopshahar
58. 2006 1617 Sri Shamim Ahmad Ansari Addl. Civil Judge (J.D.) Sahaswan­Budaun
59. 2006 1618 Sri Atul Chaudhary Judicial Magistrate Basti
60. 2006 1728 Sri Virat Kumar Srivastava Civil Judge (J.D.) Bidhuna­Auraiya
61. 2006 1619 Sri Pradeep Kumar Singh­I Addl. Civil Judge (J.D.) Azamgar
62. 2006 1757 Sri Harish Chandra Civil Judge (J.D.) Mahoba
63. 2006 1620 Smt. Alka Yadav Civil Judge (J.D.) Khalilabad at Basti
64. 2006 1621 Sri Surendra Prasad Addl. Civil Judge (J.D.) Azamgarh
65. 2006 1676 Sri Indra Jeet Singh­II Judicial Magistrate Deoria
66. 2006 1677 Sri Meraj Ahmed Addl. Civil Judge (J.D.) Varanasi
67. 2006 1622 Sri Shiva Nand Addl. Civil Judge (J.D.) Bulandshahar 
68. 2006 1569 Sri Birendr Singh Judicial Magistrate Rai Bareli
69. 2006 1745 Sri Ravi Kumar Gupta Civil Judge (J.D.) Baghpat
70. 2006 1746 Smt. Swati Addl. Civil Judge (J.D.) Allahabad
71. 2006 1747 Sri Ashok Kumar Yadav Addl. Civil Judge (J.D.) Gonda
72. 2006 1748 Sri Farrukh Inam Siddiqui Civil Judge (J.D.) Balrampur
73. 2006 1758 Ms. Asifa Rana Addl. Civil Judge (J.D.) Allahabad
74. 2006 1759 Sri Raghvendra Mani Civil Judge (J.D.) Hathras
75. 2006 1783 Smt. Lovely Jaiswal Addl. Civil Judge (J.D.) Deoria
76. 2006 1789 Smt. Poonam Singh­II Judicial Magistrate Jhansi
77. 2006 1799 Smt. Poonam Karanwal Addl. Civil Judge (J.D.) Nagina­Bijnor
78. 2006 1813 Sri Bhoopedra Pratap Civil Judge (J.D.) Mohammadi­

Lakhimpur
79. 2006 1848 Smt. Meenakshi Sonkar Addl. Civil Judge (J.D.) Faizabad
80. 2006 1866 Smt.   Sarvottama   Nagaesh 

Sharma
Addl. Civil Judge (J.D.) Ghaziabad



List­ C
Refresher Training Programme for Civil Judges at JTRI, U.P., Lucknow

(Under 13th Finance Commission Scheme)
Round ­3

Duration: 08.12.2014 to 13.12.2014

Sl. 
No.

Batc
h

I.D. Name of Officer Designation Place of Posting

1. 2000 6052 Sri   Ram   Kishor 
Pandey

Civil   Judge,   Senior 
Division 

Ghaziabad

2. 2000 6086 Sri Pushkar Upadhyay A.C.J.M. (Railway) Ghaziabad
3. 2000 6148 Smt. Mita Kumari Chief Judicial Magistrate Bulandshahar
4. 2000 6155 Sri Rakesh Kumar­V A.C.J.M. Budaun
5. 2000 6166 Sri Raj Kumar­III Secretary,   District   State 

Legal Service Authority
Bulandshahar
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